
ATI HIGH COURT AT GUWAHATI

From

To,

THE GAUH
(HrGH COURT OF ASSAl.ri lleluano , t'lfZOnlU lt o lnunacrnl puoesx)

No.HC.vU-25/2003/2226lA

Shri Saptarshi Garg,

Joint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri Pijush Pratim Bairagi,

Special Judge, CBI, Assam,

Addl. Court No. II,
Chandmari, Guwahati-3' r(

Sub:

Ref:-

Sir,

Dated Guwahati tf'" | 2 March' 2024'

Casual leave.
Your letter No. SPUCBI/Add l-lll 149-2024 I 146' dtd' 06'03'2024'

withreferencetotheabove,Iamdirectedtoinformyouthatyourprayerfor
eave for three days on 27';3:2024,28'03'2024 and 3o'o3'2o24' along with

teave permission, from tie iotning ot 23'03'2024 till the morning ofcasual I

station
O!.O4.2O24, has been granted'

The Special ludge, CBI, Assam' Addl' Coud No' 1' Guwahati and in his absence'

the special Judge, CBI, o$urniioOitoud No' 3' Guwahati' in his absence' the learned special

]udge,cBI&NlA,Guwahati,andinhisabsence,thenextseniormost]udicialofficeravailable
ui ti"'rtution will remain in charge of your court and office in your absence.

Yours faithfullY,

9tl-
JT. REGISTRAR OIGII-ANCE)

Memo No.Hc.vrr-25/2003/2227-2230lA' dated I Z' o 3' 2-!Llt
Copy to:

1. The Special Judge, CBI, Assam' Addl' Court No' 1' Guwahati'

2. The Special Judge, CBI, Assam' Addl' Court No' 3' Guwahati'

3' The Speclal ludge, CBI & NIA' Guwahati'

.n/+. rne Project Manager, Gauhati High court'

4-


